High Court of Judicature at Allahabad,

Lucknow Bench, Lucknow

Dated : 01.04.2011

NOTICE


Applications are invited from legal practitioner for their empanelment as panel lawyers which shall be accompanied with Bio-data, enrollment certificate issued by the Bar Council and special reference to the type of cases which the applicant- legal practitioner may prefer to be entrusted with. 


No legal practitioner having less than 3 years experience at the bar shall ordinarily be empanelled.


The strength of retainers/ lawyers shall not exceed 15.


The honorarium payable to retainers lawyers shall be Rs. 7,500/- per month.


The panel lawyers designated as retainers shall devote their time  exclusively for legal aid work and shall be always available to deal with legal aid cases and to man the front office or consultation office in the High Court Legal Services Sub-Committee, Lucknow Bench, Lucknow.


The applications received shall be scrutinized and selection of the panel lawyers shall be made by the Chairman of the High Court Legal Services Sub-Committee subject to the approval of Hon'ble Executive Chairman. The panel so prepared shall be reconstituted after a period of 3 years.


The applications fully accompanied with the requisite documents may be submitted in the office of the Registrar on any working day from 4th of April, 2011 till 11th of April, 2011.












Sd/-











(Harsh Kumar)











     Registrar

